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AN THE CENTRAL ADMINISTRATIVE TRIBUNAL HYDERABAD B}JzNCI-i AT HYDERABAD
g 0.A.NO. 1008/92 ' \I

EBte of Otder:15-1-1993, )~

Between:

D,v.N, Satyanarayana Murthy, (//
.+« Applicant,
and

1. Execytive Engineer, Postal civil Division,
Endoments Building, Tilak Road, Hyderabad.r

2, Assistant Engineer, Postal Civil  Sub Division, q
9-24-12, gecond Fioor, P.M.G's Office Buildlng,‘

C. B.N.Compound, Vvisakhapatnam, y—

. l Re spondents.
|

: : |

For the applicant: Mr.K,Venkateswara Rao, Advocate ]

For the Regpondents: Mr,M.Jaganmohan Reddy, Addl,CGSC.

CORAM: : |

THE7H0N'BLE MR .R.BALASUBRAMANIAN 3 MEMBER{ADWS)
 AND i

THE HON'BLE MK.C,J. ROY s MEMBER (JUDL]
The Tribunal made the following Orders+ - : :
, | :

When the case was called shri M, daganm?han Reddy,
learned counsel for the respondents wanted furtherlz weeks time

to file the counter. (/ y

List this case on 8-2-1993, |
|
The Interim order is extended till 15-2-93, [~

lﬁ}~\tfﬂ__ﬁ

Deputy Reglstrar (J)
| r73
1

To , , ‘
I

1, The Executive Engineer, Postal Civil DlVlSlon,‘
Enddments Building, Tilak Road, Hyderesbad. .

2. The A531stant Engineer, Postal Civil Sub DlViSfOH,
9-24-12, Second Floor, P.M,G's Office Bulldlng, /”‘
C,B, N, Com@ound, visakhpatnam, I '

3, One copy to Mr,K. Venkateshwasg Rao, Advocate, 16-11-418/3/2,
Moosarambagh, Hyderabad. q

4, One copy to Mr.M.Jagammchan Reddy, Addl. CGSC.CKT Pydc/»
5. One sgpare copy.‘///
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IN THE CENTRAL ADMINI STRATIVE TRIBUNAL
CHECKED BY . APPROVED BY
HYDERABAD BENCH

HYDERABAD

IN THE CENTRAL ADMINISTRATIVE TRIBUNAL
HYDERABAD BENCHs AT HYDERABAL

THE HON'BLE MR. V.C.

ap T

THE HON'BLE MR.R,BALASUBRAMANIAN:M(A)

A
THE HON'BLE MR.T.cgﬁbeASEKHAR REDDY:M(J)
AND -~

THE HON'BLE MR.C.J. ROY : MEMBEK({JULL) ?

Dated: \{-—1 - 1995

ORDER/JUB@MENT?"D

R.&./ C.,b./M.A No,
) in

\Oéé‘ql_

(W.P.No. , )

T —17r —

Admitteld and Interim pirections issued

Allowe Lo e cosge on 9}%,13
Disposkd of with diregg;g;gmhﬁ“““““-~_

Dismisgsed

with drawn

Dismissed for default ' '

M;&,zrdered/Rejected
No order aé to costs.
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HYDERABAD BENCH.






